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(b) what is the amount of loss occurred to film industry due to piracy in India

during the last three vears; and
{c) the details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATTON AND
BROADCASTING (COL. RAITYAVARDHAN SINGH RATHORE): (a) to (¢) Government
is aware that there are instances of piracy of films. However, no definite data is available

in this regard.
Employees on deemed deputation to Prasar Bharati

1274, SHRI RAMDAS ATHAWALE: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether the Ministry had sent any proposal to Seventh Central Pay

Commission for all those employees on deemed deputation to Prasar Bharati,

{(b) the status of proposal received from Prasar Bharati as stated in reply to USQ
No. 312 answered on 1 December, 2015 regarding grant of upgraded pay scale for all

employees;

{c) the details of employees belonging to Subordinate Engineering Cadre and
Programme Cadre of Prasar Bharati joined after 25 February, 1999, who have been
extended the benefits of Ministry’s communication dated 25 February, 1999; and

{d) the status of implementation of pay anomalies of Prasar Bharati employees?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) No Sir.

{b) to {d) The Government had granted upgraded pay scales to 11 categories of
the then existing employees of Prasar Bharati pertaining to Engineering and Programme
Cadres on 25.02.1999. In compliance of various Court orders, Prasar Bharati has granted
upgraded pay scales to 484 emplovees of subordinate Engineering and Programme
cadres, who had joined Prasar Bharati after 25.02.1999.

As per reply given to RS USQ No. 312 answered on 1 December, 2015, the
decision on the proposal received from Directorate General of All India Radio, has been
linked to the Speaking Order dated 09.12.2014, issued by the Ministry towards
implementation of an Order dated 10.11.2014 of Central Administrative Tribunal (CAT),
HErnakulam Bench, in a Contempt Petition in OA No. 298/2010, filed by Federation of
Doordarshan Core Professionals (FDCP) who were seeking upgraded pay scales as
were granted to 11 categories of employees vide order dated 25.02.1999.
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The order dated 09.12.2014 has been challenged by the emplovees associated with
FDCP in a fresh OA before Hon’ble Central Administrative Tribunal, Ernakulam Bench.

The matter 1s still sub-judice.
Cable digitisation programme

1275, SHRI DILIP KUMAR TIRKEY: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether it is a fact that the cable degitisation programme of the Government
has hit a road- block after various cable services provider association have moved to

courts against this programme;
{by 1l so, what is the achievement of cable digitisation programme till date; and
{c) the action Government proposes to take in this regard?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHORE): (a) and (b) Phase-I of
digitization of Cable TV Network, which covers four metro cities namely Delhi, Kolkata,
Chennai and Mumbai has been completed on 31.10.2012 except in Chennai since some
court cases are pending there. Phase-I1 of the cable TV digitization which covered 38
cities having the population more than 10 lakhs has been completed by 31.03.2013

except in Coimbatore where some court cases are pending.

Phase-111 of digitization of cable TV Network was to be completed by 31.12.2015.
Ministry had constituted a Task Force which was meeting every month. Public awareness
campaign was launched in print and electronic media. Since involvement of State
Governments was crucial for the implementation of digitization, 13 orientation workshops
for state and district level nodal officers were held at both central and regional level.
12 regional units were established for coordination. Toll free helpline was made
operational. A Management Information System {MIS) was developed wherein MSOs,
DTH and HITS operators were entering the details of area-wise seeding of STBs at least
once a week. 727 MiSOs had been issued registration till 21.02.2016. Regular monitoring
of progress was made. As per data provided by the Multi System Operators (MSOs),
Direct to Home (DTH) & HITS Operators digitization in Phase-I1l areas has been almost
completed in the States of Arunachal Pradesh, Assam, Meghalaya, Bihar, Goa, Gujarat,
Haryana, Himachal Pradesh, Kerala, Karnataka, Jammu and Kashmir, Maharashtra,
Nagaland, Punjab, Sikkim, Uttarakhand, West Bengal and Andaman and Nicobar.
Digitisation in Andhra Pradesh, JTharkhand, Chhattisgarh, Odisha, Rajasthan,



